Form 1

Form1
List of cases e-filed during the month of March,2022
Sr.No. Court District Case No. Petitioner Name Vs. Advocate Advocate Mobile Advocate E-mail ID D'ate of Date of e-filing
Respondent Name Number Registration
Ambala Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil
F Nil Nil Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil
P hkul Nil Nil Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil Nil Nil
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Form 2

Form 2

List of cases in which e-Payment of Court fees was made during the month of March,2022

Sr.No. Court District Case No. Petitione.r Name Vs. Advocate D'ate o'f Date of e-payment of
Name Registration Court fees
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
F Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Ihajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil
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Form 3

Form 3
List of cases in which Electronic Service of Process has taken place during the month of March,2022
sr.No. Court District Case No. Petitionelr Name Vs. Advocate D'ate of Date. of Electronic
Name Registration Service of Process
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
F Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil

Page 3




Form 4

Form4
List of total no. of cases randomly all i during the month of March,2022
Case Count (No.
Sr.No. Court District Court Name Court No. Case Type of cases randomly
allocated)
Ambala Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil
F Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil
Hisar Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil
Jind Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil
1 Dr. N. K. Singhal, ADJ, Karnal. Karnal Dr. N. K. Singhal, ADJ, Karnal. 19 Execution 2
2 Sh.R.K. Mehta, ADJ, Karnal. Karnal Sh.R.K. Mehta, ADJ, Karnal. 14 Arbitration 1
Kurukshetra Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil
Nuh Nil Nil Nil Nil
Palwal Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil
Panipat Nil Nil Nil Nil
Rewari Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil
Y Nil Nil Nil Nil
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Form 5

List of cases in which Case

Form 5

Hearing was held during the month of March,2022

Petitioner Name Vs. Respondent

Sr.No. Court District Case No. Name Advocate Date of Date of Case Hearing
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
1 Prashant Rana, ADJ, Nuh CM/150/2020 Haryana Financial Corporation Vs M/S | Ms. Pallavi Wadhwa (In person) 18-05-2020 No proceeding has taken during
Nuh Durga Hoisery the month as the case was
adjourned from 13.12.2021 to
1 Sh. S.K.Garg, ADJ-I, Palwal Cs-03-2018 Coffee Day Global Vs Satbir Singh & Sh.S.B. Hasija, Advocate for 31.08.2018 23.03.2022
Palwal Ors plaintiff & Sh. Atul Mangla,
Advocate for defendants.
2 Sh. S.K.Garg, ADJ-I, Palwal palwal CS-1-2022 Ms. Vikas Strip Inc. Vs M/s Dashmesh | Sh.Om Parkash Shekhawat for 09/02/22 09/02/2022 (No date was fixed in
Eng. Works & Anr. plaintiff this month)
3 Sh. S.K.Garg, ADJ-I, Palwal palwal CS-02-2022 Ms. Vikas Strip Inc. Vs M/s Blue Square| Sh.Om Parkash Shekhawat for 09/02/22 09/02/2022 (No date was fixed in
Eng. & Ors. plaintiff this month)
4 Sh. S.K.Garg, ADJ-I, Palwal Palwal CS-3-2022 Avon Containers Pvt Ltd. Vs Prateek Sh.Tarun Aggarwal for Plaintiff 14.03.2022 14.03.2022 & 30.03.2022
Aggarwal
5 Sh. S.K.Garg, ADJ-I, Palwal palwal CS-4/2022 Avon Containers Pvt Ltd. Vs Aditya Sh.Parveen Kumar for Plaintiff 30.03.2022 30.03.2022
Interseas Pvt Ltd. & Ors
hkul Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil
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Form 6

Form 6
C d C ial cases di d during the month of March,2022
Whether Urgent
Relief wags Number of
Nature of days for
- Petitioner Name Vs Date of sought' a"f] Pre- Date of Days for Disposal Date ?f execution of Act
Sr.No. Court District Case No. Advocate . . Institution L . execution .
Respondent Name Registration L N Decision disposal |(Contested/S decree from Section
Mediation did of decree
not take place ettled) dat'e'of
(Yes/No) decision
Ambala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
F NiT NiT NiT NiT NiT NiT NiT NiT NiT NiT NiT
1 Gurugram ARB/143/21 | SANJIVINI VS ESTATE | SH. VIKAS ATTRI 12/23/21 16.03.2022 | 3 MONTH ALLOWED
Hisar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
1 Sh. Manish Kumar, ;. CS37/8/20 | M/s Shubh Vs Raja SC Gupta 28.01.2020 - 28.03.2022 | 591 | Contested
ACJ(SD), Dabwali.
2 S:'C/T(SS}'D";T gmz;;g" sirsa €s/10/16 sadh'\;esl‘:gs?n\; M/s iiit::s:rs"er:h/i 04.01.2016 - 21.03.2022 | 2269 | Contested
Sonipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
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